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DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the Zero Hour

submission made by Vandanaji.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, T also associate myself with the

Zero Hour submission made by Vandanayji.

Steps to be taken for proper functioning of DISHA Committees
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TTransliteration in Urdu script.
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the board stops and my clock here also stops.

SHRIMATT VITILA SATHYANANTH: Sir, my clock is ticking on.

MR. CHAIRMAN: Yes, you will get 15 seconds extra.
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SHRI M. SHANMUGAM (Tamil Nadu): Sir, I also associate myself with the 1ssue
raised by the hon. Member.

SHRI P. WILSON (Tamil Nadu): Sir, I also associate myself with the issue raised
by the hon. Member.

Need to make loudspeaker announcements

compulsory at all airports

SHRIMATT VINLA SATHYANANTH (Tamil Nadu): Sir, I thank our hon. Chairman
who inspires young minds through his experience and wise ideas. I thank our hon.
Chairman for giving me this opportunity to raise this very important issue. All the
airports, mainly the metro airports, are now silent airports. No loudspeaker
announcements or, in fact, no announcements are made, as these have been declared

silent airports. Any type of announcement including the paging calls are not made at



